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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL

OA NO. 77/2020 & OA NO. 07/2018
IN THE MATTER OF:

PETITIONER: Aarya Shrivastava
M.Y CHAUDHARY
//VERSUS//
RESPONDENTS: Union of India & Ors.
BMC & Ors

ACTION TAKEN REPORT CUM COMPLIANCE OF ORDER
DATED 28/02/2022
The Respondent State most respectfully submits as follows:-
1. The Hon’ble Tribunal vide its order dated 28/02/2022 directed

the Government of Madhya Pradesh to file consolidated action

taken report mentioning about the steps taken by various

authorities for removal of encroachments.

2. In compliance to the direction passed by Hon’ble Tribunal a
meeting was conducted on 17/03/2022 by officers of the Nagar
Nigam Bhopal, State Wetland Authority & MPPCB and further
on 08/07/2022 by the District Administration Bhopal whereby
point-wise action taken by the concerned department have been
discussed in detail and accordingly the point wise status with
reference to the directions passed by the Hon’ble Tribunal have
been specified in the status report. The copy of the consolidated

status report is marked and filed as ANNEXURE-A

3. The point wise status of the directions passed by the Hon’ble
Tribunal vide its order dated 28/02/2022 are as follows:-

I. Sewage Treatment and utilization, including in situ

remediation.
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The officials of the Bhopal Municipal Corporation have provided

the information with respect to the above subject and the

information provided by the officials are quoted below:-

- The sewage collection, treatment and disposal of Bhopal city 15

covered under AMRUT-1 (Sewage) project to prevent the sewage

flow into the lake and river catchments.

- The total cost of the AMRUT-1 Project is 442 crore and the

works involves under this projects are renovation of existing
sewerage system, laying of new sewer-line, construction of

sewage pump house and sewage treatment plants.

- The AMRUT-1 is mainly consisting of three projects based on

the catchment area covered under the scheme. The details are

as under:-

. Shahpura Project

2. Bhoj Wetland Project

3. Kolar Project.

The details of work covered under the three projects are

mentioned below in tabular form:-

1) Shahpura Project (Cost-135 Crore):-

No. Particulars Unit Location Capacity
01 |Sewage 04 nos. |a) Chaarlmaly 4.5 MLD
Treatment Plant b) Jamuniya cheer | 3.5 MLD
c) Neelbad 6.0 MLD
d) Bansal Hospital | 9.50 MLD
02 | Sewage Pump | 13 nos.
House
03 | Sewerage 100Km. 5 5
Network
.




2) Bhoj Wetland Project ( Cost- 145 Crore):-

No. Particulars Unit Location @
01 | Sewage 03 nos. |a) Shrine Naala ﬂi’i
Treatment Plant b) Professor Colony ——2’0-1—\_4_14_11_
¢) MaholiDhamkhed 35 MLD
N I
02 |Sewage Pump| 06 nos. - -
House
03 | Sewerage 52 Km. r -
Network
04 | Renovation of | 15 nos. - -
existing Sewage
Pump House B

3) Kolar Project (Cost-162 Crore):-

No Particulars Unit Location Capacity
01 | Sewage Treatment | 02 nos. |a)Sankhedi 32 MLD
Plant b) Maksi 20.50
MLD
02 | Sewage Pump | 08 nos. - -
/ House
’ 03 I Sewerage Network | 168Km. - -

4.The work completed under the project includes the construction
of 27 sewage pumping stations, renovation of 15 sewage
pumping stations, construction of 9 sewage treatment plant

sand laying of sewerage network of 320 Km length.

5. Presently 30000 households sewage connection with sewerage
network are completed and 18000 houses sewage connection

are under progress. In this way total 1,26,000 houses sewage

connection are connected with sewerage network.




4

6. Approximately 45 percent of the Bhopal city is covered under

the sewerage network in which sewage is collected through

sewerage system and conveyed to the corresponding STP:

7. The remaining part of the Bhopal city will be covered under
AMRUT-2.0 for which the work of DPR preparation
progress. The cost of the DPR is 950 Crore.

The copy of the information provided by the B

is in

hopal Municipal
Corporation is marked and enclosed herewith as ANNEXURE-1
II. Interception and diversion of sewaqe/Sullawdr‘Cli;Ag____,'1,5.t—"—§—7—‘1—J

and returning completely treated water for recharging of

water bodies to maintain water levels, maintainin water

quality.

The officials of the Bhopal Municipal Corporation
(ANNEXURE -I)

have provided the information wi
and the information provided by the officials are quoted below:-

th respect to the above subject

1. The sewerage network is laid down in the various part of the
Bhopal city to intercept the sewage flow before discharging into
Upper lake, Lower lake, Siddiki Hasan Talab, Motia Talab,
Baagh Munshi Hussain Talab, Shahpura Talab and river

Kaliasot and diverted it to STPs.

2. Out of 68 drains 57 numbers of drains are intercepted and
diverted through sewage network to the STPs. Now remaining
11 drains will be intercepted under the AMRUT -2.0 (Sewage)

Scheme of the Central Government at the earliest in Bhopal
city.

3. Presently 17 nos. sewage treatment plants are operative. The

details of existing STPs in RO Bhopal are marked and enclosed

herewith as ANNEXURE-II

4. Sewage being treated as per the CPCB norms and treated water

has utilized in flushing, gardening, agriculture purpose, fire

brigade and road sweeping.
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1l. Maintaining flood plain level of laWWy
further encroachments and f'M
encroachments, as per directions given above, to enforee

the law of the land.

The officials of the State Wetland Authority & Bhopal Municipal
Corporation have provided the information with respect to the
above subject and the information provided by the officials are

quoted below:-

1. The flood plain levels of Upper lake as full tank level (FTL) and
zone of influence (ZOI) are described in Environment
Department, Government of Madhya Pradesh vide order dated
16/03/2022. The copy of the order dated 16/03/2022 is
marked and enclosed herewith as ANNEXURE-III

2. As per information provided by Nagar Nigam Bhopal action is
being taken to restrict any further encroachment by running

anti encroachment drive time to time.

3. Nagar Nigam Bhopal has identified 227 nos. of encroachments
in upper lake catchment area near Bhadbhada. For shifting
these habitants from the present location, BMC has offered the
houses in the “housing for all” scheme of the Government of
India to these residents but they refused the offer by saying that
the land belong to Wagf Board. BMC is pursuing with Waqf
board and SDM T.T. Nagar to certify ownership of the disputed
encroached land. The matter of removal of these encroachments
by BMC and District Administration is in progress. The copy of
correspondence with Waqf board and SDM T.T. Nagar Bhopal is
marked and enclosed herewith as (ANNEXURE-I)

IV. Regular monitoring mechanism to oversee the progress of

execution in tandem with State Level Wetland Authority

The officials of the State Wetland Authority & Bhopal Municipal

Corporation have provided the information with respect to the
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above subject and the information provided by the officials &

quoted below:-

.To comply with the instructions of Hom'ble NGT. &0
- : - f
Interdepartmental Committee under the chzurrﬂanshlp o

. , - vill
collector Bhopal is constituted by State .This committee ¥

regularly review the progress of compliance of instructions given
by Hom'ble NGT. The Committee has representation from
Bhopal Nagar Nigam, State Wetland Authority, MPPCB, EPCO,
Chief Medical Officer Bhopal District, public Health
Engineering. Department and SDMs of Bhopal District. The
committee will work in tandem with the State Wetland
Authority and Wetland Conservation Rules 2017.The copy of
order Dated 09/03/2022 is marked and enclosed herewith as

ANNEXURE-IV

_ It is also submitted that to conserve and protect lakes and
wetlands, GoMP Department of Environment has constituted
District Wetland Conservation Committees. These committees

will work under the overall guidance of State Wetland Authority.

. GoMP has also issued a detailed order delineating the Bhoj
wetland boundary, FTL and 50 meters boundary and defining
the Zone of Influence. Based on these and as per the Wetland
Rules and subsequent Guidelines issued by MoEF&CC,
Prohibited, Regulated and Permitted activities have been

identified and announced.

. The Lake Conservation Cell of Municipal Corporation Bhopal,
regularly monitoring and taking action to prevent encroachment
within 50 meters from the FTL. Continuous cleaning of the
lakes and removing of silt from drains, plantation around
periphery of lake and operation of fountains to maintain the
ecosystem of lake. The interdepartmental officers meeting
organized on dated 08/07/2022 in the presence of Deputy
Collector minutes of meeting is marked and enclosed herewith

as ANNEXURE R-V
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Steps _fi citizens 5
or __mass __awareness, iW/

conservation programme.

wards the

are being

For creating mass awareness among the citizef® to
conservation of water bodies of state various activities
performed. The details are quoted below:-

. The water quality parameters of different water podies of S.tate
are being displaying through LED display poard at various
locations of state by MPPCB for public observation- Watet
quality monitoring data are also available on web portal

www.mppcb.nic.in.

2. Special mass awareness programs are conducted to aware the
public not to immerse the idols into the water bodies during
Murti Visarjan occasion. Also as per the guidelines of CPCB
separate ponds are constructed for immersion of idol during

Murti Visarjan to prevent the water pollution in water bodies.

3. MPPCB conducted special awareness program and exhibitions

during festivals and melas organized on the banks of rivers.

4. Sign boards are placed along the periphery of water bodies for

the mass awareness.

4. The action taken report/compliance of order dated 28/02/2022
may kindly be taken on record. The State Government of Madhya

Pradesh has duly ensured the compliances to directions of this
Hon’ble Tribunal in its letter and spirit.

5. An affidavit in support is filed herewith.

SUBMITTED BY;

RESPONDENTS

Place: BHOPAL

(SACHIN K. VERMA)
Date: 22/07/2022

COUNSEL FOR THE RESPONDENTS



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
CENTRAL ZONAL BENCH AT BHOPAL ( .
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IN THE MATTER OF:

PETITIONER: Aarya Shriv%tava
/. Y. CAAUN AA ,6}/
/ /VERSUS/
RESPONDENTS: Union 49f India & Ors.
Eryc & o3
AFFIDAVIT

I, Suresh Sejkar, Aged about 59 years, S/o Shri G.R. Sejkar posted as
N\ < .
: \‘-.‘ Superintendent Engineer, Urban Administration and Development

A

\ o
jl‘Department Bhopal O/o Directorate Palika Bhawan Shivaji Nagar (M.P.)

do hereby state on oath and solemnly affirm as under:-

1. That, I have been appointed as Officer In-charge to represent this case on
behalf of Respondent state as such I am well conversant with the facts of

the case and therefore, competent to swear this affidavit.

2 That the accompanying compliance/action taken report has been drafted

as per my instructions and also explained to me.

3. That the contents of para 1 to end of accompanying compliance/action
taken report are true to my knowledge based upon official records and
the legal averments made therein are true on the legal advice received

and believed to be true.

AL ka\ <|U\£ML DEP

.........
.......

=L S~ O\Y2 . VERIFICATION
Y Wi{m, Wo\q /'?(o,“m’\ .-]11(01\1 e

I, above described deponent do hereby verify that the content of para 1 to

. LT Grafithe affidavit are true to my personal knowledge and belief
g

T

IDENVAFIED BY MF DEP T
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Subject: Status report in compliance of the order passed by Hon’ble NGT Central Zone
Bench, Bhopal on dated 28.02.2022 in case No. OA 07/2018 (M.Y.Chaudhary V/s Bhopal

gqunicipal Corporation & Ors) with 77/2020 (Ms. Aarya Shrivastava V/s Union of India &
rs.)

Status Report

With reference to the above case Hon’ble NGT has passed an order on dated 28.02.2022
and instructed the concern departments to submit the action taken report on the following
points:-

1. Sewage treatment and utilization, including in-situ remediation.

2. Interception and diversion of sewage/Sullage drains to STP and returning completely
treated water for recharging of water bodies to maintain water levels, maintaining
water quality.

3. Maintaining flood plain level of lakes free from any further encroachments and
removing existing encroachments, as per directions given above, to enforce the law
of the land.

4. Regular Monitoring mechanism to oversee the progress of execution in tandem with
State Level Wetland Authority.

5. Steps for mass awareness, involving citizens in conservation programme.

In view of above direction, a meeting of officers of concern departments has been organized on
dated 17.03.2022 and on dated 08.07.2022 by the District administration Bhopal. The officers of
Nagar Nigam Bhopal, State Wetland Authority& MPPCB Bhopal have attended the meeting.In
the meeting the point wise action taken by the concern departments in reference to the above
direction are discussed and as per the information provided by the concerned departments, the
present status is given as under:

Point no. 01:- Sewage treatment and utilization, including in-situ remediation

In reference to the Sewage treatment and utilization, including in-situ remediation,

Bhopal Municipal Corporation has submitted information and the copy is enclosed as

Annexure-1. As per the information submitted by BMC the main points are as under:-

I. The sewage collection, treatment and disposal of Bhopal city is covered under
AMRUT-1 (Sewage) project to prevent the sewage flow into the lake and river
catchments.
The total cost of the AMRUT-1 Project is 442 crore and the works involves under
this projects are renovation of existing sewerage system, laying of new sewer line,
construction of sewage pump house and sewage treatment plants.
3. The AMRUT-1 is mainly consist of three projects based on the catchment area

covered under the scheme. The details are as under:-

1. Shahpura Project

2. Bhoj Wetland Project

3. Kolar Project.

[\®]
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The details of w

1) Shahpura Project(Cost-135 Crore):-

ork covered under these three projects are as under:-

%

No. Particulars Unit | Location 'CT;IJZE"
01 | Sewage Treatment 04 nos. a) Chaarlmaly 45MLD |
Plant :

b) Jamuniya cheer 3.5 MLD
c) Neelbad 6.0 MLD
d) Bansal Hospital 9.50 MLD

02 | Sewage Pump House 13 nos.

03 | Sewerage Network 100Km. - v

2) Bhoj Wetland Project ( Cost- 145 Crore):-

No. Particulars Unit Location Capacity

01 | Sewage Treatment Plant 03 nos. a) Shrine Naala 5.0 MLD
b) Professor Colony 2.0 MLD
¢) Maholi Dhamkheda 35 MLD

02 | Sewage Pump House 06 nos. - B

03 | Sewerage Network 52 Km. - -

04 | Renovation of existing 15 nos. - -

Sewage Pump House
3) Kolar Project (Cost-162 Crore):-

No. Particulars Unit Location Capacity

01 | Sewage Treatment Plant 02 nos. a) Sankhedi 32 MLD
b) Maksi 20.50 MLD

02 | Sewage Pump House 08 nos. - -

03 | Sewerage Network 168Km. - .

The work completed under the project includes the construction of 27 sewage pumping
stations, renovation of 15 sewage pumping stations, construction of 9 sewage treatment

plant sand laying of sewerage network of 320 Km length.
Presently 30000 households sewage connection with sewerage network are completed
and 18000 houses sewage connection are under progress. In this way total 1,26,000
houses sewage connection are connected with sewerage network.
Approximately 45 percent of the Bhopal city is covered under the sewerage network in
which sewage is collected through sewerage system and conveyed to the corresponding

STP.

The remaining part of the Bhopal city will be covered under AMRUT-2.0for which the
work of DPR preparation is in progress. The cost of the DPR is 950 Crore.

Page 2 of 4
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Point No. 02 :- Interception .
returning completely treated water for recharging of water bodie
levels, maintaining water quality
The details as provided by BMC in Annexure — I are as under:
I. The sewerage network is laid down in the various part of the
the sewage flow before discharging into Upper lake, Lower lak :
Motia Talab, Baagh Munshi Hussain Talab, Shahpura Talab and river Kal
diverted it to STPs. ’
2 O]L‘I/telo; 6;& drains 57 no of drains arc intercepted and diverted through sewage nfft\V(;rl\
to the STPs. Now remaining 11 drains will be intercepted under th.e AMRUT -2.0
(Sewage) Scheme of the Central Government at the earliest in Bhopal C.lt}i. -
3. Presently 17 nos. sewage treatment plants are operative. The details of STPs are as-per

Bhopal city to intercept
e, Siddiki Hasan Talab,
jasoot and

Annexure-II. ‘ bi
o , .
4. Sewage being treated as per the CPCB norms and treated water has utilized in flushing,

gardening, agriculture purpose, fire brigade and road sweeping.

Point No.03:- Maintaining flood plain level of lakes free from any further
encroachments and removing existing encroachments, as per directions grven above,

to enforce the law of the land ‘
In reference to above point the details are provided by State Wetland Authority and BMC

is given as under:

1. The flood plain levels of Upper lake as full tank level (FTL) and zone of influence
(ZOI) are described in Environment Department, Government of Madhya Pradesh
vide order dated 16.03.2022. The copy is enclosed as Annexure-III.

2. As per information provided by Nagar Nigam Bhopal action is being taken to restrict
any further encroachment by running anti encroachment drive time to time.

3. Nagar Nigam Bhopal has identified 227 nos. of encroachments in upper lake
catchment area near Bhadbhada. For shifting these habitants from the present
location, BMC has offered the houses in the “housing for all” scheme of the
Government of India to these residents but they refused the offer by saying that the
land belong to Waqf Board. BMC is pursuing with Waqf board and SDM T.T. Nagar
to certify ownership of the disputed encroached land. The copy of correspondence
with Wakf board and SDM T.T. Nagar Bhopal as per Annexure-I. The matter of
removal of these encroachments by BMC and District Administration is in progress.

Point No.04:- Regular monitoring mechanism to oversee the progress of execution in

tandem with State Level Wetland Authority

In reference to above point the details are provided by State Wetland Authority and

BMC is given as under. i

I. To comply with the instructions of Hon'ble NGT. an mterdepartmental Committee
under the chairmanship of collector Bhopal is constituted by St
will regularly review the progress of compliance of instru-
NGT. The Committee has representation from Bhopal N

ate .This committee
ctions given by Hon'ble
agar Nigam, State Wetland
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al district, Public Health

mittee will work 1n
Rules 2017. The

Authority, MP PCB, EPCO, Chief Medical Officer Bhop
Engineering. Department and SDMs of Bhopal District. ['he com
tandem with the state wetland Authority and Wetland conservation
copy of order is enclosed as Annexure-IV .
;. GoMP

It is also submitted that to conserve and protect lakes and wetlands, :
Wetland Conservation

Department of Environment has constituted District : ¢ State
Committees. These committees will work under the overall guidance O

Wetland Authority. .
GoMP has also issued a detailed order delineating the Bhoj wetland boundary, FTL
and 50 meters boundary and defining the Zone of Influence. Based on these and as
per the Wetland Rules and subsequent Guidelines issued by MoEFCC, Prohibited,
Regulated and Permitted activities have been identified and announced. o
The Lake Conservation Cell of Municipal Corporation Bhopal, regularly monitormng
and taking action to prevent encroachment within 50 meters from the FTL.
Continuous cleaning of the lakes and removing of silt from drains, plantation around
periphery of lake and operation of fountains to maintain the ecosystem of lake. The
interdepartmental officers meeting organized on dated 08.07.2022 in the
Deputy Collector minutes of meeting are enclosed as Annexure-V

presence of

Point No.05:- Steps for mass awareness, involving citizens in conservation programme.
For creating mass awareness among the citizens towards the conservation of water bodies

of state various activities are being performed. The details are as under:-
1. The water quality parameters of different water bodies of state are being displaying
through LED display board at various locations of state by MPPCB for public

observation.Water quality monitoring. data are also available on web portal

www.mppcb.nic.in.
Special mass awareness programs are conducted to aware the public not to immerse

2,
the idols into the water bodies during Murti Visarjan occasion. Also as per the
guidelines of CPCB separate ponds are constructed for immersion of idol during
Murti Visarjan to prevent the water pollution in water bodies.

3. MPPCB conducted special awareness program and exhibitions during festivals and

melas organized on the banks of rivers.
4. Sign boards are placed along the periphery of water bodies for the mass awareness.

—=

;ﬁ/_‘ﬂ, i )
/éo}gascn Santosh Gupta

R.K. Gupta : . '
Exccutive Engineer Executive engineer Superintendent Engineer
Nagar Nigam, Bhopal MPPCB, Bhopal Nagar Nigam, Bhopal
\ _—
Brajesh Sharma LokendiaThakkar
Regional Officer Officer Yncharge
MPPCB, Bhopal State Wetland Authority
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Annexure-I

HHAA TA.SNA. Agdt Sie Wiurel gRT UHRoT BAlD 77 /2020 qd

7./2018 ¥ qAATS fadi 25.07.2022 &G fAgAR SABRI

%g BHID 01 — Sewage Treatment and utilization including in-situ remediation :-

ARA TRPR &Y a—1 (@) Aroriata e ey § dst e FRIovr 9
TEQRT ATTE, BT 91 § e arer et & e &g A9 bl BELHR
IEHIEIE ORI U Jffba—TadR—axala (V) $1 9 &g a§ 7% 2018 H HA AMTd
IR B9 44200 BRI (AT Shgwdl) @ amra A e prafew TR AT A @
SN B T B | SR R T araflyr e AR @l eRrar 1Al g

arardt @& dee a9 #F qf § R et ofata i 15 W Wit Tl
& YARATE, T 320 fR A W Yeqd RBR oF, 27 ARG U9 g6l 7d 09 S
Ao wict & FEi @ e g doFiata R T AR oy adal 3 ae
EAIRET B ST 30000 X ARB BRY @l @RS Sead A el T § | A
ST 18000 BRT & AT doderl @) WS edgd ¥ OIS O &1 w1l gifa oY g |
Jeorg g & o argd—1 m%@%mmmﬁwﬁmm
SATEAT 9 ST 96000 BRI B SHEl T & | Sad BRI BRI S F oI 45 Gierd
IER DI AT TSgd I S forar T 8, A9 e B HIT Bl HRA ARGR Bl IFqd — 2
AT RT B 952,50 BIIE B ANTT A SLULIR, R S BT Hrd I IR 2 |
A FR F917 T BT BRI FAcee IR fAFCE §RT HRAT o &1 8 Rt arafe

06 HIE & (Hel'= Hraiae &I Ufd) |
1. TMEYNT WIoide— NI IRI— w0 135.00 PRIS

(i) IR SHel &5 & 4.5 THLUA.S, &9 BT TA.ELUL &1 {01 PR |

(i) ST B § 3.5 TA.UA.S, &war & THELUL o1 i ol |
(iii) Feras H 6 TATASI, &Far & gL &1 FEier ol |
(iv) a9e BRUee & WY 9.5 VA.UA.ST &Fal &1 TH.ELd. &1 oy &1 |
(v) faff=T o=t o) Pt 13 Sl 9 grel &l o1 $ri g
(vi) Sadic &= # diaw ead e &1 dRi— 100 [HH |
2. IS A8 WIoTae (— ol WIRT —%0d 145 RIS
(i) BrR= ATl § 500 YH.UCI ST &l BT T.ELW. &7 faior & |
(i) THER BrAFT F 2.00 VLUAS, &A1 BT .. BT B B |



= < !
(ifi) ATETeN aTAErsST A= # 35 UA.Ue Y, el P B, @ A o

(iv)#ﬁ?qmwoeqﬂémwmwﬁwmml
(V)Wﬁ%’r@%ﬁﬁﬁm?ﬂémwgmﬁzﬁﬁéﬁﬁﬁml
(v)W%ﬁWWWWW— 52 feb. AN |

3 WIER GoE— ST AR —%ue 162.00 HIS
(i) FST ¥ 32 YRGS &THdr T T Sl FHT
(ii) 7R H 20.50 TH.QA.SL. &rHcr T g v dr. fFreEfor
(iii)ﬁ??ﬂﬁwosﬁéﬁmmw%ﬁmw

(iv) Pedic a3 4 SIS Jegas fawr &1 Bri— 168 fop.#0.

version of sewage/sullage drains to STP and
for recharging of water bodies to maintain

fifg @i 02 — Interception and di
returning completely treated water
water levels, maintaining water quality :-

Hrret Sredie el w1 Fafor araTElfeTds T T &Y. (Sequencing
Reactor)wmﬁlwmﬁﬁé@@aﬁﬁﬁﬁﬁw1o
m.aﬁ.@.@wgﬁﬁ?%@ﬁwﬁwwmwwﬁvmzﬁwﬁiﬁ
Wmmmmg@@mwwﬁ@@é@mﬁﬁzﬁrmwatﬁzﬁ
@W%Wﬁﬁwmm%—gmwwét

Wmmﬁwwzﬁmﬁﬁmﬁmﬁesmﬁ
ﬁmﬁﬁﬁﬁmmzﬁﬁﬁ?ﬁﬁmwwgmmﬂ%ﬁ
Wﬁfﬁﬁ%wﬁlmW‘WWWmmﬁm
ferar 2T ¥ |
fidg ®HAT®H 03 — Maintaining flood palin level of lakes free from any further
hments and removing existing -encroachments, as per directions given

Batch

F 7 57 ATSAT BT

encroac
above, to enforce the law of the land :-

ﬁmﬁﬁwﬁaﬁm'%@a%zﬁqwﬁm-mwmg%ﬂ
Wmm%ﬂaﬁﬂmﬁwwzszﬁmﬁmﬁtﬁﬁrﬁﬁﬁmmzz
ﬁxf?ga@%ﬁfrﬁaﬁ%ﬁmmﬁgaﬁ%ﬁ%ﬁquﬁﬁﬁwwaﬁaﬂvﬂ
WWﬁ%IWWW?%W@I@%Wﬁ@W
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Details of each existing STP in the RO Bhopal

Annexu re-11

ompliance

C

Location Existing | Capacity Opcralimml :
STP Being Status of STP Status of
Capacity | Utilized STP
(monthly .
avg.) |
STP Maholi Damkheda [35.00 MLD {.58 MLD Operational New SBR based
(Cap. - 35MLD) STP.
Kh.No. 209,Maholi Operatxglwal,
Damkheda, Itkhedi Complying
Sadak, Bhopal —
STP Badwai (Cap.- 16,67 MLD [17.01 MLD  [Operational Existing WSP
16.67MLD) Operational,
Village Badwai, NH 12, complying.
Bhopal
STP Bawadiya Kalan [13.56 MLD |12.1 §MLD [Operational Existing WSP
(Cap.-13.56MLD) Operational,
Kh. no. 252/1; PH no. complying.
15, Near Meera Nagar
Thuggi Basti, Shahpura,
Bhopal
STP Gondarmau (Cap.- [2.36 MLD 2.2 MLD Operational Existing WSP
2.36 MLD) Operational,
Gondarmau, Airport complying.
Road, Bhopal
STP Mata Mandir (Cap. {4.56 MLD 2.4 MLD Operational Existing WSP,
- 4.56 MLD) trickling filter.
Kh. No. 1493, Mata Operational,
Mandir, T.T. Nagar, complying.
Bhopal
STP Kotra (Cap. - 10 {10.00 MLD 7.9 MLD Operational Existing WSP
MLD ) Operational,
KotraSinghpur, complying.
Bhadbhada road, Bhopal
Bhopal BHEL Barkheda@.50 MLD 0.61 MLD  [Operational SBR based STP.
(4.50 MLD) Operational&
Complying
Bhopal BHEL, Piplani 227 MLD [0.44 MLD  (Operational Conventional STP.
(2.27 MLD) Operational&
Complying




@

Operational and

STP Ekant Park 2 MLD 2.0 MLD Operational )
complying.
- v SBR based
STP Shirin River S MLD 146 MLD _ |Operational N’;’:‘;
Kh. No. 147/69 Beside (S) ' ol
Koh-e-fiza Square, VIP pcer;n lying
Road, Bhopal ;q__’__/_—& 2 SgR b;ed
. STP Neelbad, BMC 6 MLD b 44 MLD  |Operational ;J;:;v
Operational and
complying.
: d
STP Sankhedi, BMC 32 MLD  [7.83 MLD Operational New SBR base
12. ST
Operational and
complying.
13 [STP Char Imli, BMC H.SMLD .83 MLD Operational  [New SBR based
g STP.
Operational and
complying.
14 STP Bansal Hospital 9.5 MLD Operational New SBR based
* [Kh. No. 61, Rehind Recently STP.
Bansal Hospital, Chuna Started Operational and
Bhatti, Bhopal complying.
15 STP Misrod, Misrod, [20.5 MLD [Recently Operational New SBR based
& Bhopal Started STP.
Operational and
complying.
16 Professor Colony, 2 MLD Recently Operational New SBR based
" [Bhopal Started STP.
Operational and
complying.
17 Jamunia Jheer 3.50 MLD [Recently Operational New SBR based
" (Kalukhedi), Bhopal Started STP.
Operational and
complying.

Note: All the above data is provided by the concerned ULB.
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Vi.

vii.

Management Rules, 2016; hazardous

under the Construction and Demolition Waste

substances covered under the Manufacture,
Storage and Import of Hazardous Chemical

Rules, 1989 or the Rules for the Manufacture,

Use, Import, Export and Storage of
Hazardous MicroorganismslGenetically

Engineered Organisms or cells, 1989 or the
Hazardous Wastes (Management, Handling

and Transboundary Movement) Rules, 2008;
electronic waste covered under the E-Waste

(Management) Rules, 2016;
Solid waste dumping;

Discharge of untreated wastes and effluents
from industries, cities, towns, villages and other | v.

human settlements;
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Construction of STP/SPH by Municipal

Corporation, Bhopal
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